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Demnnd for enforcing Urban Rent I{es-
tricHon Ad ill Chandi!:"r 

*759. SHRI SHRI CHAND GOYAL: 
Will the Mini,!cr of HOME AFI'AIRS be 
plea,ed to stale: 

(a) whether a demand ha. hecn made 
by s"me p',litical parties to the ChandigHrh 
AUI~iinislratinn for the enforcement of .he 
U,h.m RI'nt Restriction Act in Chandigarh 
or f.)r regulaling rents specially of shOI'S and 
com.ncrcilll eSlablishments ; and 

(b) Ir so, the reaction or Government 

to the demand ? 

THE MlNISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS AND 
MINISTER OF STATE. DEPARTMENTS 
OF ELECTRONICS AND SCIENTIFIC 
AND INDUSTRIAL RESEARCH (SHRI 
K. C. PANT: (a) Yes, Sir. 

(b) The malter is being examined. 

SHRI SHRI CHAND GOYAL: May I 
know whether the government is aware that 
in Chandigarh the rents have increa<cd to 
such an ex:ent that the rent for a single 
room is Rs. 70 per month and for two 
rooms Rs. 120 to 130 per monlh. The 
Slme is the situation faced by the trading 
community. In view of Ihesc difficulties, 
what is the hurdle in the way of the enforce-
ment of the Rent RCSlrictiun Acl, which is 
in force in ,,]I towns a'ld cilies of India? 

SHRI K. C. PANT: My hon. friend 
raised this queslion recenlly in Ihe OlO<ul-
talive Committee of the Mini'try of Home 
AITairs also. It was explamed then thlt 
the Government of Punj.1l h:cti given some 
kind of an assurance tllll for 25 yellS lher~ 
will be no renl contrc)1 in Chandjgarh. But 
I had assumd him tint IV~ will ex.lmine 
Ihi5 question. We will examine il in con-
sullation with the Ministry "I' W",k •. HOII'-
ing and Supply and other concerned Minis-
tric"" At this stage, I am Iln: in a position 
to say anylhirg more. 

SHRI SHRI CHAND GOYAL: Is it a 
fact that the Chandigarh Adminislration 
has recommended thai the Rent Restriction 
Act must be enForced in ChanJiglrh? If 
so, what is the hurdle in Ihe way of imple-
me,ving it when the Chandigarh Adminis-
tration, taking all circumc;tances into consi-
deration, has made th is r~'Commen<lation ? 

SHRl K. C. PANT: The Central Go-
vernment has it own responsibilitie. and it 
must discharge them. 
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MR. SPEAKER: Order, order. I am 
sorry. the Question Hour is over. 

WRITTEN ANSWERS TO QUESTIONS 

Damage c:III'od by floods in M"dras and 
relief lIi.en hy Ihe Cenlre 

*752. SIIRI DHANDAPANI : 
SHRI MAYA VAN : 

Will the Minisler of IRRIGATION 

AND POWER be pleased to state: 

(n) whelher due 10 heavy floods in 
~adras in Novembllr last, 70,000 persons 
became homeless and many were killed; 

(b) ir so, the lolal damage caused: lind 

(c) the assistance given by Ihe Centre 
10 the State Government 10 help tho vic-
lims? 

THE MINISTER OF IRRIGATION 
ANDPOWER (DR. K. L. RAO) : (a) and 
(b). There were heavy rains belween 191h and 
23rd November in Madras Cily and in Ihe 
dislricls of Chinglc put Norlh and South 
Arcot and Tanjavur of Tamilnadu. In Madras 
City 30.000 hulS were eilher washed away or 
callarsed and I lakh people were affected. 
In Chingleput disll'lct 3.500 families Were 
rendered homeless. In Tanj:lvur dislrict, 
10.000 houses were damaged. 48.000 ha. or 
crops were submerged and seven human 
live~ were lost. 

(c) The Slate Government have not so 
rar approached the Centre for financial 
assistance in Ihis connection. 

Smuggling or Peacock Fealher and Mica 
inlo ".p'dl 

*755. SHRI SHASHI BHUSHAN: 
Will the Minisler of FOREIGN TRADE be 
pleased to Slale : 

(a) whether Governmenl are aware thaI 
peacock real her and besl qualily or mica is 
exporled to olher countries from Nepal 
although Ihey life not produced in Nepal. 

(b) whether Government are aware of 
Ihe quanlily exp0rled and the secure Ih-
rough which these ilems reach Nepal: and 

(e) the stcps Government have taken or 
propose to take to check smllgglin~ of pea-
cock fcalhcr and mica into Nepal? 

THE MINISTER OF FOREIGN 
TRADE (SHRI L. N. MISI-IRA) : (a) There 
have been reports that Indian Mica and 
peacock fCllthers nrc rc·exl'nrled 10 third 
countries through Nepal; 




